Declaration of Assets and Liabilities

give herein below the details of the assets (immovable, movable, bank balance, etc.) of

ﬁii_s—j_: myself, my spouse and dependants*:
291126
A. Details of movable assets
(Assets in joint name indicating the extent of joint ownership will also have to be
given)
Sr. Description Self Spouse Dependant- | Dependan
No. L‘ﬁw(ﬁ) gﬁ@ﬁgﬂi‘ 2 t-3
et : MR W‘éﬁ&" Name Etc. Name
(i) | Cash LAGT=o0D EQonsw
(ii) Deposits in L SBRE, BV - CRT RN . |SBUT
Banks, Financial t>- 2100wy \2cmol
Institutions And PNQ ~727 7 0 ~T200)/.
Eﬂgﬁ?gkmg SECRETORTATE | . 1 <ooo/A
Companies S ‘:’E‘F‘“TW T4 i ed depeyt:
. B~ €2009) - b 105000 £eoi pum)
| (iii) | Bonds, - IS oo - 10T T PROD-
Debentures and FEE i R - G 000D
. : .R . p . ap v
Shares in o5 BRCoREATE Bai-1.30,00T/-
companies
(iv) | Other financial [F883094)~ CGEST e ]
institutions* & [ (2R~ Seouow) | <o isgefs
! B2 6LL0Hos ~ SR 3149 s
NSS, Postal T s P N
Savings, LIC Si41= 40 - g AEG g
Policies, etc oA Srucedl. z"""‘%“*“““
PP o L RN / _ﬁ'%'c:"‘c'm’"' |
(V) | Motor Vehicles |[RRO1FI ¢332 ' |BROIEZC
- | (details of MARYTI BR-CPAR | MoToR cye
mak_e, Sty 0T - 2.02) D 2000
(vi) | Jewellery (give 10,Semmn Golp 120 Gomm
details of G\uﬂ
weight and e ; - 14400001
value) L L2a ocnl, Sl o2 S0l
Q'— L.WG,DD‘J F— 4
(vii) | Other assets,
such as values S
of claims / -
interests J
Note: Value of Bonds / shares / Debentures as per the latest market value in Stock

Exchange in respect of listed companies and as per books in the case of non listed

companies should be given.
% Dependant here means a person substantral[y dependent on the income of the

b\oV’

employee,




'

B.

Details of Immovable assets

[Note: Properties in joint ownership indicating the extent of joint ownership will
also have to be indicated]

Sr. Description Self Spouse Dependan | Dependan | Dependant-
No. Name(S) t-1 t=2 3
Name Name Etc. Name
(i) Agricultural Land MAaHULT
- Location(s) NAW D A
- Survey number(s) — KHBTANG..§ E{L
- Extent (Total - 2Ry
measurement)
-Current market value 20,0000 ~
(ii) | Non-Agricultural Land FATEWDOR
- Location(s) PATHA .
- Survey number(s) MRTYYA ~ 2k
- Extent (Total SuRvEywe . 21¢
measurement) 200490
-Current market value 1), - 20 0 0ot
(iii) | Buildings (Commercial
and residential)
Location(s)
- Survey /door,
number(s) T, S
- Extent (Total
measurement)
- Current market
value
(iv) stocuses / Apartments, FLAT Ko~ D12, ALT
- Location(s) Q'H“Nbp_*“; SRE®MY APOROTMERT
- Survey /door ROAD Mo ¢ B AR DAN DR - 3
TRrNT
number(s) Prona o : )
- Extent (Total
measurement) % - Geogeco| -~ il
- Current market
value
(v) | Others (such as
interest in property)
(2) I give herein below the details of my liabilities / over dues to public financial

institutions and government dues: -
[Note : Please give separate details for each item)

Sr. Description Name & address of Bank / Amount oytstanding as
No. : Financial Institutions(s) / on i3 \otiaons,
Department (s) _
(a) (i) Loans from Banks <er , (Rowiivy Voom) 14,92 ,994 =00

(ii) Loans from financial
institutions

Q
LB N LOAN

T ooo<=6l

(iii) Government Dues:

(a) dues to departments
dealing with government
accommodation

(b) dues to departments
dealing with supply of
water

(c) dues to departments
dealing with supply of
electricity

e



(d) dues to departments
dealing with telephones

(e) dues to departments
dealing with government
transport (including

aircraft and helicopters)

(f) Other dues, if any

(i) Income Tax including
surcharge [Also indicate
the assessment year upto
which Income Tax Return
filed. Give also Permanent
Account Number (PAN)]

TRML it . 1260962/,

gem L v . s o e 37 0 2T 2 Ay
N L “’T“‘-f;}ﬂl_‘f'ﬁta-(,‘ﬁk;zuvl,_

4

ATDPV VTS A CXEPL 2124 1

(ii) Wealth Tax [Also
indicate the assessment
year upto which Wealth
Tax return filed.]

PAy L~ Lo\ too|-

(iii) Sales Tax [Only in
case of proprietary
business]

(iv) Property Tax

C. Personal Detail
GPF/CPF/PRAN No. :- P"rs.l BLA - 28
Gender - Ny | (M/FY
Date of Birth - D S R T R TR 4 (DD/MM/YYYY)
Class/Group 1. i {5 (A/B/C)
Cad = : =
i L ADMINISTAT IV E
(Full Name e.g. B.A.S.-Bihar Administrative Service,
B.S.S.- Bihar Secretariat Service etc.)
Home D

Place:..

Datasy

Note:

istrict - N h«'\’\‘ \\_D&

I hereby declare that the above details are true to the best of my
knowledge and belief.

Tasnd
€1 =t o2l

Signature

Name of Employee (\ ...... N KR \IE‘?LMR)
Designation:....z....... =ECTLDN A BRELQR
Departmenti...... ... \B N e PA—"‘M&

Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single side)
m prescribed format. - -



